BEFORE THE NATIONAL GREEN TRIBUNAL (SZ), SITTING AT CHENNAI

(Under Section 18(1) read with Section 14 of the National Green Tribunal Act, 2010)

Original Application No. 186 of 2021

Between

N. Muraleedhara Mallan

S/o. Narayana Mallan,

Alappuzha, Kerala- 688523 ....Applicant
-AND-

1. The Central Pollution Control Board,

Rep. by its Chairman,

Parivish Bhavan, East Arjun Nagar,

Delhi- 110 032 and 5 others. ....Respondents
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Collectrate Alappuzha

Date 10/08/2021
Phone-04772251676, 2252580
Fax-04772251720,2253716

Email-dcalg.kcr@nic.fn
Website-www.alappuzha.nic.in

District Collector
Alappuzha

1) Muraleedhara Mallan.N
2)
3)
4)

Sir,

Sub:-: Petroleum Law and Regulations Rejection letter-Allowing about for retail
outlet

Refe:- Application of BPCL authorities dated 17.09.2018

To take a decision on the application received regarding allotment of rejection letter
to the Petroleum Retail Outlet in the property under survey numbers 498 / 4-5-6 &
17 within the limits of Mararikulam North Village, Hon. The Additional District
Magistrate informs that the trial is scheduled for 12.08.2021 at 10.30 am. You wish
to appear before the Chamber of the Additional District Magistrate, Alappuzha on
the same day on time to attend.

Yours sincerely
(initials)

For the District Collector
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DINESH MALLAN. N

AbVocATE Krishna Nivas Varakadi Road S.1.Pura ‘m;
CHERTHALA, ALLEPPEY-088 ARA
PH. 9495440188 /9895234676
Dt 20/0872021
Reed. Notice
To

The Chiel Environment Engineer.
Kerala State pollusion control Board,
Pattom P.O., Trivandrum.
PIN-695004.

Dear Sir,

I came fo know that you are going to issue permit for
construction of Petrol Pump/fuel station near(south) my
residence at Alleppey-sy.No. 498/12  Mararikulam North
village, Mararikulam North Panchayat ward-10, Oppo.
lndiim coffee House, Kanjikuzhy by violating the Petroleum
& Environment rules. Hence your unilateral action causes
severe damage to my locality. And T instruct to vou not to
permit the parties to do so.

Adv.Dinesh Mallan.N. Cﬁ@(‘

Ce to secretary, Dist. pollution control Bourd, Alleppey.
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